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Hiranmaye Energy Ltd. Vs. West Bengal Mineral Development &
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2. 04-10-2018 - CP(IB) No. 798/KB/2018- IA(IB)878/KB/.2018-CA(IB)
No. 904/KB/2018 - Hiranmaye Energy Ltd. Vs. West Bengal Mineral
Development & Trading Corporation Ltd.

ORDER

The Ld. Senior Counsel for the Corporate Debtor, admitted in Insolvency,
appeared. The Ld. Counsel for the Financial Creditor also appeared. The Ld.
RP appeared. The Ld. Counsel for the Operational Creditor also appeared.

All of them submitted that the matter has been settled after admission and
this authority may permit withdrawal of the Petition under Section 12(a)n

T

(MADAN B GOSAVI)
MEMBER (JUDICIAL)

of the Insolvency and Bankruptcy Code, 2016.

Heard. Reserved for orders.



